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Defective Register

Print

Defective Case Register from 2024-10-17 to 2024-10-17

e Advocate for Date of

SI.NO.|Filing No Petioner/Caveator  lobjection Defects as per S.R.

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

1 CRLMC/31091/2024 ASHOK DAS 17 AG/CG/IT/CT/ETC.NOT FILED.

. ASUTOSE  pmet RECET SHOWING SERVCORY o

CRLMC/31103/2024 |TRIPATHY 17 : :
6-RECEIPT SHOWING SERV.COPY TO

; D- MANAS RANJAN 12024-10- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/31340/2024 BADAJENA 17 .Names In Capital Letters Of All The Signing
Advocates Not Indicated
. b DA et CRECHFT SHOING SERVCORY o
ABLAPL/31216/2024 NARAYAN ROUT |17 : :

., b REDRA et CRECEFTSHONING SERVCORY o
ABLAPL/31218/2024 NARAYAN ROUT |17 : :
b AENDRA et RECET SHOWING SERVCORY o
ABLAPL/31221/2024 NARAYAN ROUT |17 : :

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

7 CMAPL/44272/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- BHAGYA 2024-10-

8 ABLAPL/312232024 KUMAR DASH |17 |IS-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

. D- GOUR CHANDRA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/31228/2024 BARIK 17 Page no. 26 marked twice.Page no . 27 not
marked.

o [ RAJENDRA. 202410 0 oo 1O NOT FILED, |

ABLAPL/31245/2024 NARAYAN ROUT |17 : :

TS ASUTOSH 202410 {0 o o TONOT FILED. |

ABLAPL/31246/2024 TRIPATHY 17 : :
GOPAL KRUSHNA 2024-10- |[Receipt Showing Serv.copy To School and

12 D-WP(C)/44073/2024 NANDA 17 Mass Education not Filed.

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

13 ABLAPL/31271/2024 ANIRUDHA DAS 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

KSHIROD 2024-10-
14 D-WP(C)/44076/2024 KUMAR ROUT 17 AG/CG/IT/CT/ETC.NOT FILED.
15 D- BASANTA 2024-10- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/31345/2024 KUMAR NAYAK |17 AG/CG/IT/CT/ETC.NOT FILED.
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Paragraph as per the petition not correctly
numbered in Declaration.

16

D-
ABLAPL/31284/2024

MANAS KUMAR
CHAND

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page nos. 6 tol5 not neat.

17

D-
CRLMC/31348/2024

GOPAL KRUSHNA
MOHANTY

2024-10-
17

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
30-OTHER DEFECT (IF ANY)

1. Address of the Honble C.J.in I.A.petition
not correctly furnished. 2. G.R. case number
and P.S. case number not mentioned in the
prayer of the petition. 3. Authentication fee Rs.
4.40/- to be paid. 4. Synopsis and date chart
not furnished in index page.

18

D-WP(C)/44058/2024

SOUMYA MISHRA

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no 34 not legible .

19

D-
ABLAPL/31349/2024

SUJIT KUMAR
PATTNAIK

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

20

D-
ABLAPL/31350/2024

JYOTIRMAYA
SAHOO

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

21

D-
ABLAPL/31352/2024

JYOTIRMAYA
SAHOO

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

22

D-WP(C)/44062/2024

JAJATT KESHARI
KHUNTIA

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

23

D-WP(C)/44264/2024

MAGA BEHERA

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

24

D-
ABLAPL/31337/2024

SALYADU ANIL
KUMAR DORA

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25

D-WP(C)/44265/2024

MAGA BEHERA

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
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4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- JUGALA 2024-10-
26 ABLAPL/31305/2024|KISHORE PANDA |17 AG/CG/IT/CT/ETC.NOT FILED.
1. Nomenclature not correct in sl.no.4 of
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- JUGALA 2024-10-
27 20-VERNACULAR CERTIFICATE NOT
ABLAPL/31308/2024 | KISHORE PANDA (17 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
28 D- PRADEEP 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/31281/2024 KUMAR DASH 17
Provision of law not correctly furnished.
BIGYAN KUMAR |2024-10- |.Receipt Showing Serv.copy To School and
29 [D-WP(C)/44068/2024 |y s pvia 17 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
Code Wrongly indicated 1-Annexures 1 to 3
not page marked in index as well as the body
30 |D-CRLA/31204/2024 |50 SANTA 2024-10-|¢ the petition,2-Good ground certificate not
KUMAR LENKA |17 . ) .
furnished,3-Some pages not legible in
annex.-3,4-Provision of law not furnished in
[.A.N0.2625/2024,5-Paragraph no.wrongly
mentioned in declaration of affidavit in
1.A.N0.2626/2024
s D AMULYA RATNA. 2024-10- (00 Lot o P ILED,
ABLAPL/31273/2024 | PANDA 17 ‘ )
n D AMULYA RATNA 2024-10- (00O o NP D,
ABLAPL/31268/2024 PANDA 17 ‘ )
5 D SAROJKUMAR  2024-10- (00 O o P FILED,
BLAPL/31209/2024 |MISHRA 17 : )
6-RECEIPT SHOWING SERV.COPY TO
JIBANKANTA 2024-10-
34 D-WP(C)/44069/2024 PATTANAIK 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DEBASIS 2024-10-
35 D-CRLA/31240/2024 TRIPATHY 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
VINAY KUMAR  [2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
36 D-WP(C)/44074/2024 PARILIAR 17
Page no10 and 11 not legible .
5024.10. 6-RECEIPT SHOWING SERV.COPY TO
37 D-CRLA/31341/2024 |S.S.RAY (2) 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
18 D- SUSANTA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/31206/2024 KUMAR BARAL 117 C.T case number not mentioned in the FIR
copy.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED

39 D- SOUBHAGYA 2024-10- ON TOP OF CAUSE TITLE.

BLAPL/31235/2024 \[KUMAR DASH 17
1. provision not correct. 2. Age of the petns. in
cause title not tally with rejection order.3 Age
not reflect in V.nama.
GOPAL KRUSHNA [2024-10- |.Receipt Showing Serv.copy To School and
40 ID-WP(C)/44075/2024 | A\NpA 17 Mass Education not Filed.
BLAPL/31244/2024 \BEHERA 17 : :
GOPAL KRUSHNA 2024-10- |.Receipt Showing Serv.copy To School and

42 ID-WR(C)/4407772024 |\ ANDA 17 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

BIBEKANANDA |2024-10-

43 D-CRLA/31351/2024 MAHAPATRA 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

44 D-WP(C)/44102/2024 ;E&?ﬁ%R KANTA %324_10_
the name of all the counsel in capital letters in
vakaltnama not furnished.
6-RECEIPT SHOWING SERV.COPY TO

45 D- SIMSON JENA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/31167/2024 17 1. Age of the petitioner in cause title not tally
with affidavit.
GOPAL KRUSHNA [2024-10- |.Receipt Showing Serv.copy To School and

46 D-WP(C)/44079/2024 NANDA 17 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

ARUPANANDA  |2024-10-

47 D-WP(C)/44103/2024 GOSWAMY 17 1.Annexure-1 is not correctly page
marked.2.The mobile numbers of all the
counsel in vakaltnama not furnished.3.The
date mentioned at page-34 under Annexure-4
and averment of writ petition does not tally
with index and bookmarks index
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

48 BLAPL/31311/2024 BISWAJIT NAYAK 17
1. Page nos.13 and 14 not neat and legible.

.- SAROJKUMAR  2024:10- {0 it op T CNOT FILED.

BLAPL/31231/2024 MISHRA 17 : :
ASIT KUMAR 2024-10- 8-CAUSE TITLE NOT IN ORDER.

50 D-WP(C)/42771/2024 CHAUDHURY 17
ADDRESS OF OP NO 1 NOT STATED

51 D- SMRUTI RANJAN [2024-10- |1. Page no. 20 not legible. 2. Not correctly

CRLMC/31171/2024 |ROUT 17 mentioned in opp.party in affidavit.
52 D-WP(C)/44099/2024 PABITRA KUMAR [2024-10- |6-RECEIPT SHOWING SERV.COPY TO
BEHERA 17 AG/CG/IT/CT/ETC.NOT FILED.
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Legible copy of page-17 to be filed.
s D SUBHASISH  2024-10- {0 it or T ONOT FILED.
CRLMC/31173/2024 |SATAPATHY 17 : :
1-COURT FEE IS DEFICIENT.
. P SATVANARAYAN 2310 CRECEITT SHONING SRy Py 10
CRLMC/31174/2024 |MISHRA 4 17 : :
1. Court fee Rs. 6/- to be paid.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
55 D-WP(C)/44145/2024 |SAIBRATA RATH 17 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AMITAV 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
56 D-CRLA/31147/2024 TRIPATLLY 17
1.Court Fee Rs.6/-not paid 2. Paragraph
No.wrongly mentioned in declaration of
affidavit in L. As.
16-PETITION/APPEAL NOT IN TIME
D- PRAMOD KUMAR 2024-10- Ppnod of Delay 25 DAYS 2 Age of petitioner
57 CRLREV/28501/2024 NAYAK 17 differs from the age given in affidavit OF IA.
3.GOOD GROUND CERTIFICATE NOT
FURNISHED.(ii)Pg.38 TO40,43 and 60 ARE
NOT LEGIBLE.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
58 D-WP(C)/44232/2024 GOPINATH SETHI 17 AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
59 D- JAGAJIBAN 2024-10-
RVWPET/44269/2024 PRADHAN 17 1.Period of Delay 67 days 2. nomenclature not
correctly furnished in the index
o D ASHOK KUMAR [2024-10- 6, 1 CT/ETCNOT FILED. |
ABLAPL/31287/2024 BEHERA (3) 17 : :
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
61 D-WP(C)/44206/2024 BHUSAN MISHRA |17
Authentication fee Rs.9.50/- not filed, Page
No.19,t021 Neat copy not filed.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
62 ABLAPL/31291/2024 ARADA JENA 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ABHILASH 2024-10-
63 D-WP(C)/44207/2024 MISHR A 17 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
o D- HIMANSHU 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/31301/2024 SEKHAR MISHRA (17 1. Occupation of the deponent on affidavit not
furnished.2. Paragraph no. not correctly
furnished in the petition.3. Page no. 5 not
available on record.
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65

D-WP(C)/44234/2024

ARJUNA
CHARANA
BEHERA

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

66

D-WP(C)/43962/2024

AFRAAZ SUHAIL

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

The word cmp not corrected as wpc in this
petition

67

D-
ABLAPL/31300/2024

MANAS KUMAR
CHAND

2024-10-
17

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

1. Name of the deponent on affidavit not tally
with affirmation para.

68

D-CRLA/31159/2024

PRAKASH
RANJAN BARIK

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

69

D-WP(C)/44155/2024

MANORANJAN
MUDULI

2024-10-
17

1.The name of the petitioners mentioned in
affidavit of W.P. and I.A. and index does not
tally with cause title of Writ petition.2.The
name of petitioners and opp.parties mentioned
in Vakaltnama does not tally with cause title of
writ petition.

70

D-
ABLAPL/31299/2024

HIMANSHU
SEKHAR MISHRA

2024-10-
17

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1. Paragraph no. not correctly furnished in the
petition.2. Page no.5 not available on the
record.3. Occupation of the deponent on
affidavit not furnished

71

D-
ABLAPL/31315/2024

TUSAR KUMAR
MISHRA

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. Signature of the petitioner No. 2 on V.nama
not tally with cause title.

72

D-WP(C)/44151/2024

SAIBRATA RATH

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.The name of opp.parties not correctly
furnished in bookmarks index and
index.2.Legible copy of page-22 and 23 to be
filed.
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73

D-
TRPCRL/31253/2024

MANOJ KUMAR
NAYAK

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

74

D-
ABLAPL/31306/2024

SURYAKANTA
DWIBEDI

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

75

D-WP(C)/44136/2024

GOPAL KRUSHNA
MOHANTY

2024-10-
17

1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.C.Fee of Rs.12/-payble on the petition.Rs.6/-
paid DCF of Rs.6/- to be paid.ii.Name of the
father of petitioner no.2 not mentioned in the
cause title.

76

D-
ABLAPL/31313/2024

KSHIROD
KUMAR PAHIL

2024-10-
17

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1. Occupation of the deponent on affidavit not
furnished.2. Page nos. 8 , 9 not neat and
legible.

77

D-
ABLAPL/31319/2024

BISWAMBAR
MOHANTY

2024-10-
17

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

1. Annexure-1 not page marked in Index.2.
Date of F.I.R. under Annexure-1 not tally with
para-5 of the petition.3 Occupation of the
deponent on affidavit not furnished.4. Page
nos.16 , 17 not neat and legible

78

D-WP(C)/44159/2024

AKSHAYA
KUMAR NAYAK

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Annexure06 in bookmarks index is not
correctly page marked.2.Annexures in index
are not correctly page marked.3.Mutation case
numbers mentioned in Annexures-1 and 2 does
not tally with Bookmarks index and index and
averment of writ petition

79

D-
ABLAPL/31326/2024

RAKESH KUMAR
MALLICK

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Page n0s.9,10,12, 14 not neat and legible.

80

D-WP(C)/44161/2024

NRUSINGH CH.
ROUT

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Reference certificate furnished,but status of
CONTC No.3220 of 2024 not furnished.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

81 D-CRLA/31170/2024 RANJAN KUMAR 2024-10- 1.Code Wrongly indicated 1-Page nos.10 and

NAYAK 17 . .
11not available,2-Provision of law not
correctly furnished in 1.A.No0.2624/2024,3-
Good ground certificate not furnished.

0 D BISWARANIAN - 2024-10- £ 0 /1T T ETCNOT FILED.

ABLAPL/31329/2024 | DALAI 17 : :
6-RECEIPT SHOWING SERV.COPY TO

SUSHANTA 02410 AG/CG/IT/CT/ETC.NOT FILED.

83 D-WP(C)/44164/2024 KUMAR o . .

PRADHAN 17 Date mentioned in Annexure-6 and averment
of writ petition does not tally with bookmarks
index and index

. AMLAN SHAKTL 2024-10- {066 n e NOTFILED, |

ABLAPL/31330/2024 |PAUL 17 : :
6-RECEIPT SHOWING SERV.COPY TO

CHITRASEN 2024-10-

85 D-WP(C)/44229/2024 PARIDA 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

o6 D- DEBASHIS SINHA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

CRLREV/31011/2024 17 PG.1 TO 21 ARE NOT SIGNED BY
NOTARY.
S SANJIB KUMAR  2024-10- S 0l6 /i cTETC NOT FILED.
ABLAPL/31369/2024 BHANJADEO 17 : )
6-RECEIPT SHOWING SERV.COPY TO
23 D- RAKESH KUMAR |2024-10- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/31325/2024 MALLICK 17
1. Page n0s.9,10,12 , 15 not neat and legible.

LALIT KUMAR  |2024-10- |Period of Delay 117 DAYS 2.PAGE NOS.35

89 D-RSA/43944/2024 MAHARANA 17 and 37 ARE NOT LEGIBLE.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
30-OTHER DEFECT (IF ANY)

NIRANJAN 2024-10-

20 D-CMP/44320/2024 LENKA 17 1. Petitioner nos . 2 and 3 have not sworn
affidavit . 2 .In affidavit name of petitioner has
been wrongly typed . 3 petitionr no .3 has not
executed vakalatnama but another person has
executed . 4 .Fathers name of opp.parties 4,
7,8 to 16 and age of petitioner no .4 not
furnished .
6-RECEIPT SHOWING SERV.COPY TO

SANIJIB 2024-10-

91 D-WP(C)/44233/2024 MOHANTY 17 AG/CG/IT/CT/ETC.NOT FILED.

92 D- UPENDRA 2024-10-|1-COURT FEE IS DEFICIENT.

CRLREV/31070/2024 KUMAR PANDEY |17
1.Court Fee 6/- BE PAID ON IA. 2.Code NOT
FURNISHED. 3.GOOD GROUND
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CERTIFICATE NOT GIVEN ,(ii))PAGE
NO.29(LAST LINE)NOT LEGIBLE.
. P DEEPAIU 20210 RECET SEOWING SERYCOPY 10
ABLAPL/31370/2024 | SAHOO 17 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
94 E'L APL/31318/2024 iﬁﬁﬁKUMAR f(7)24'10' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
BHASKAR 2024-10- 19-UNDERTAKING FOR NON FILING OF
95 D-CMP/43551/2024 |\CHANDRA TRANSLATED COPY NOT FILED
17
PANDA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DHIRENDRA 2024-10
96 D-CRLA/31193/2024 [KUMAR 17 ~~V7 |Paragraph no.5 repeated thrice and 2nd
MOHAPATRA paragraph no.5 is incomplete,2-Heading of
grounds not stated and ground a not available
as per the declaration of affidavit.
D- SANTOSH 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
97 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/31190/2024 MAHANTY 17
16-PETITION/APPEAL NOT IN TIME
2024-10-
8 D-MACA/44154/2024 ADAM ALT KHAN 17 1.Period of Delay 71 days 2.statutory deposit
not made
o9 - SANGRAM | 2024:10- {0 T ONOT FILED.
BLAPL/31327/2024 |\KESHARI ROUT |17 ' )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
100 |D-CRLA/31230/2024 [ oHD RUMAR 12024-10-
Paragraph no.5 repeated twice in
[.A.No0.2636/2024
11-NEAT,LEGIBLE ATTESTED
SMITA RANJAN  2024-10- ANNEXURES NOT FILED.
101 |D-WP(C)/43741/2024 PATNAIK 17
NEAT copy of page 17 and 18 to be filed
02 P DEEPAK KU 2024-10- {0 lor o O NOT FILED. |
BLAPL/31328/2024 |SAHOO 17 : :
2024-10- .
103 | D-MACA/44163/2024/ ADAM ALI KHAN 17 statutory deposit not made
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRAKASH 2024-10-
104 9-PROVISION OF LAW NOT FURNISHED
BLAPL/31364/2024 |\CHANDRA DASH |17 ON TOP OF CAUSE TITLE.
10-SUBJECT CODE NOT
RABI NARAYAN |2024-10- FURNISHED/INCORRECTLY
105 |D-CMP/44315/2024 BEHERA 17 MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
106 |D-CRLA/31262/2024 EEG%X?HUSAN f(7)24'10' AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

o o rASANTA a0, ROVISION OF LAV NOTEURNISHED
BLAPL/31366/2024 |[KUMAR NANDA (17 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- KURESH PRASAD 2024-10- |1 0-SUBJECT CODE NOT

108 FURNISHED/INCORRECTLY
CRLMC/31156/2024 | DASH 17 MENTIONED

1. Certified copy of annex-1 not filed.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SAROJKUMAR  |2024-10-|11-NEAT,LEGIBLE ATTESTED

PADHI 17 ANNEXURES NOT FILED.

109  |D-WP(C)/43718/2024

neat copy of page 15 and 16 to be filed

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SANJIB KUMAR 2024-10-

10 BLAPL/31368/2024 'BHANJADEO 17

1. Date of rejection order under Annexure-2
not tally with para-5 and Date and Events.

6-RECEIPT SHOWING SERV.COPY TO

b- 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
T lcrLMe/31152/2024 |TURU PRADHAN 7

1. Certified copy of annex-1 not filed.
6-RECEIPT SHOWING SERV.COPY TO

112 |D-WP(C)/44127/2024 KAMAL RAY %324_10_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10- 18-CERTIFIED COPY OF
113 CMAPL/44256/2024 ADV. 17 TRIAL/APPELLATE COURT ORDER NOT
FILED
1.C .copy of dismissal order not filed
6-RECEIPT SHOWING SERV.COPY TO
D- BISWAIJIT 2024-10-
114 BLAPL/31371/2024 |PASAYAT 17 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
115 D- DEBASIS 2024-10- MENTIONED
CRLMP/31022/2024 |PANIGRAHI 17 17-REFERENCE CERTIFICATE NOT
FURNISHED.
PRASANNA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

116 |D-WP(C)/44009/2024 AG/CG/IT/CT/ETC.NOT FILED.

KUMAR SAHOO |17

3-AUTHENTICATION FEE IS DEFICIENT.

117 |D-CMP/44175/2024 |PRATIK DASH %(7)24-10- Authentication fees payble on annexure -2 is
Rs .6 .60 paisa , paid Rs 5 / .Deficit A .Fees of

Rs .1.60 paisa to be paid .
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118

D-
BLAPL/31357/2024

SUJATA JENA

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

119

D-
CRLREV/31191/2024

BIPLAB KUMAR
DASH

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

120

D-
BLAPL/31358/2024

LAXMINARAYAN
PATEL

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

121

D-
CRLREV/31197/2024

BASANTA
KUMAR DAS

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ERTIFICATE FOR NOT FILING ANY
REVISION BEFORE LEARNED SESSIONS
JUDGE NOT FILED.

122

D-WP(C)/44113/2024

AMIT PRASAD
BOSE

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

123

D-CMP/44305/2024

BASUDEV BARIK

2024-10-
17

1.Subject Code incorrectly Mentioned

124

D-WP(C)/43878/2024

KRUSHNA
CHANDRA DASH

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

125

D-
CRLREV/31092/2024

HEMANT KU.
TRIPATHY

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

AGE OF PETNR.DIFFERS FROM THE AGE
GIVEN IN AFFIDAVIT OF IA.(i1))iA NOT
PAGE MARKED.

126

D-
ABLAPL/31111/2024

RAMAKANTA
PRADHAN

2024-10-
17

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

127

D-
BLAPL/31363/2024

SUSANTA
KUMAR
PANIGRAHI

2024-10-
17

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1. Age of the petitioner not furnished in the
petition.2. As per Index, Annexues 3 and 4 not
described in the petition.3. Name of the
deponent on declaration not tally with
affidavit.4. Annexures 1 to 4 not marked on
the file.5.Page no. 28 not available on

record.6.page nos. 26 and 27 not marked on
the file.
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DAYANANDA 2024-10-|, .
128 |D-WA/43702/2024 MOHAPATRA 17 Period of Delay 31 days.
D- BIKRAM 2024-10- |0-RECEIPT SHOWING SERV.COPY TO
129 ABLAPL/31123/2024 CHANDRA 17 AG/CG/IT/CT/ETC.NOT FILED.
GHADEI
6-RECEIPT SHOWING SERV.COPY TO
MD. GOLAM 2024-10-
130 |D-WP(C)/44117/2024 MADANI 17 AG/CG/IT/CT/ETC.NOT FILED.
2024-10- .
131 |D-MACA/44168/2024 ADAM ALI KHAN 17 statutory deposit not made
" sy xRN s € RECEIT SHOWING SERVCORY To
ABLAPL/31354/2024 MISHRA 4 17 : :
133 |2 RAJIB LOCHAN 12024-10- gg)%:(égil;/TCST}/IEOT\ZIEgTSEEESOPY o
ABLAPL/31124/2024 PATTNAIK 17 : :
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
134 |D-WP(C)/44118/2024 BISHAL BAIVAB 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
135 | D-WP(C)/44108/2024 g(l\)dslg PRASAD %(7)24_10_ AG/CG/IT/CT/ETC.NOT FILED.
e D IAYANTA KUMAR[2024-10- 6,1 CT/ETCNOT FILED. |
ABLAPL/31129/2024 MAJHI 17 : :
6-RECEIPT SHOWING SERV.COPY TO
MD. GOLAM 2024-10-
137 |D-WP(C)/44123/2024 MADANI 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
38 D- ADV 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/44063/2024 17 PAGING OF INDEX,SYNOPSIS AND DATE
CHART BE OMITTED 2.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
139 D- DEEPAK KU 2024-10- | 11-NEAT,LEGIBLE ATTESTED
BLAPL/31331/2024 |SAHOO 17 ANNEXURES NOT FILED.
Page nos. 9 and 10 not neat.
D. 5024.10. 6-RECEIPT SHOWING SERV.COPY TO
140 CONTC/44088/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
141 |2 DEEPAK KU 2024-10- g—g/Ecc(:}E/P;/TCST}/IEOTngESTSEI%SOPY ©
BLAPL/31336/2024 |SAHOO 17 : :
6-RECEIPT SHOWING SERV.COPY TO
142 D- PABITRA KUMAR [2024-10- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/31270/2024 NAYAK 17
sl.nos. of paragraphs not correct.
JAJATI KESHARI [2024-10- |Put up for SR after filing of C copy of.
143 |D-WA/43680/2024 KHUNTIA 17 impugned order
SATYANARAYAN [2024-10- .
144 | D-MATA/44211/2024 MOHAPATRA 17 correct nomenclature is GUAP.
D. 5024.10. 6-RECEIPT SHOWING SERV.COPY TO
145 CONTC/44094/2024 ADV. 17 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
146 D- INYANANANDA [2024-10-|19-UNDERTAKING FOR NON FILING OF
BLAPL/31339/2024 |PANDA 17 TRANSLATED COPY NOT FILED
Page no. 9 not properly tagged.
1-COURT FEE IS DEFICIENT.

147 |D-MACA/44189/2024 ANUPAM DASH %324-10- 1.Court Fee Rs 19204/ payble, Rs 12/ paid,
D.C.F of Rs 19192/ to be paid. 2. statutory
deposit not made
6-RECEIPT SHOWING SERV.COPY TO

D- SATYA PRAKASH 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

148 BLAPL/31344/2004 |\ SATAPATHY 17 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

149 ABLAPL/31275/2024 ANIRUDHA DAS 17 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SASWAT KUMAR [2024-10-

150 |D-WP(C)/44111/2024 ACHARYA 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

151 |D-WP(C)/44115/2024 SAROJKUMAR +2024-10- AG/CG/IT/CT/ETC.NOT FILED.

PADHI 17
6-RECEIPT SHOWING SERV.COPY TO
PRAIJIT KUMAR |2024-10-
152 |D-WP(C)/44081/2024 PRADHAN 17 AG/CG/IT/CT/ETC.NOT FILED.
o o ST NaRAAN 2t € RECEIT SHOWING SERVCORY To
BLAPL/31347/2024 |MISHRA 4 17 : :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D. DEBENDRA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

154 ABLAPL/31278/2024 E[)JMAR SAHOO 17 AG/CG/IT/CT/ETC.NOT FILED.

1. Matter not furnished in cause title. 2.
Idetification not proper.
KARTIK 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

155 |D-WP(C)/44254/2024 CHANDRA 17 AG/CG/IT/CT/ETC.NOT FILED.

TRIPATHY
6-RECEIPT SHOWING SERV.COPY TO
156 D- AKSHAYA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/31335/2024 |[KUMAR SAHOO |17
P.S. case no. wrongly mentioned in petition.
6-RECEIPT SHOWING SERV.COPY TO
MD. GOLAM 2024-10-
157 |D-WP(C)/44126/2024 MADANI 17 AG/CG/IT/CT/ETC.NOT FILED.
158 |D- PRAKASH 2024-10- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/31361/2024 |CHANDRA DASH |17 AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
1. Name of the Complainant and Victim
should not be metioned and Informant should
not remain Opp. party in the petition, as per
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Standing Order No.3 dated 09.07.2024.2. Page
nos. 11 and 12 not neat and legible.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
159 D- BIJAY KUMAR 2024-10-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/31282/2024 MISHRA 17 AG/CG/IT/CT/ETC.NOT FILED.
Nomenclature not correct in sl.5 of affidavit.
60 D SURYAKANTA  202410- {0 it r T CNOT FILED.
ABLAPL/31303/2024 DWIBEDI 17 : :
11-NEAT,LEGIBLE ATTESTED
BISWAIJIT 2024-10- ANNEXURES NOT FILED.
161 |D-WP(C)/44128/2024 MAHARANA 17
Page 112 not neat.
162 |2 LAXMINARAYAN 2024-10- (00 L 0t oo O FILED,
BLAPL/31355/2024 |PATEL 17 : :
6-RECEIPT SHOWING SERV.COPY TO
163 D- MANAS KUMAR 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/31285/2024 CHAND 17
Annex. 2 not reflected in body of the petition.
D- T.DHIREN 2024-10- )
164 |BLAPL/31360/2024 [KUMARDORA |17 1. Page no. 10 not legible.
6-RECEIPT SHOWING SERV.COPY TO
JAYADEBA 2024-10-
165 |D-WP(C)/44122/2024 BEHERA 17 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
166 ABLAPL/31338/2024 AKASH BHUYAN 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
167 |D-WP(C)/44131/2024 %&A CHANDRA %324-10- AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
CHITTA RANJAN |2024-10- /AG/CG/IT/CT/ETC.NOT FILED.
168 |D-WP(C)/44177/2024 LENKA 17
Age of op no 7 not stated in cause title
6-RECEIPT SHOWING SERV.COPY TO
ARUPANANDA  |2024-10-
169 |D-WP(C)/44135/2024 GOSWAMY 17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
w b SR 20210 ACOTCTETCNOT LD
ABLAPL/31321/2024 MOHANTY 17 ) :
Index not properly page marked.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
171 | D-WP(C)/44255/2024 IEIE:II{\I‘AI‘(I\EAN ?7)24'10'
In prayer annexure mark not made after order
dt 20 . 03.2017
6-RECEIPT SHOWING SERV.COPY TO
KHIROD AG/CG/IT/CT/ETC.NOT FILED.
172 D- CHANDRA 2024-10-|19-UNDERTAKING FOR NON FILING OF
ABLAPL/31314/2024 17 TRANSLATED COPY NOT FILED
NAYAK
Date not mentioned in date chart.
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6-RECEIPT SHOWING SERV.COPY TO
DEBIDUTTA 2024-10-

173 |D-WP(C)/43607/2024 MOHAPATRA 17 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED
RAMDAS 2024-10- ANNEXURES NOT FILED.

174  |D-WA/43683/2024 ACHARY 17

Page No.43,44 and 46 Neat copy not filed.
DEVASHIS 2024-10- |Date of letter mentioned in index under

175 |D-WP(C)/44407/2024 5\ \yp o 17 annexure 6 not correctly furnished
6-RECEIPT SHOWING SERV.COPY TO

e D BHARAT BHUSAN 2024.10. AG/CG/NT/CT/ETC.NOT FILED.

ABLAPL/31288/2024 ROUTRAY 17 Age of the petitioner in affidavit not tally with
V.nama.
16-PETITION/APPEAL NOT IN TIME
177 D- ADV 2024-10-
RVWPET/44294/2024 ' 17 1. Period of Delay 791 day 2.Provisional of
Law not furnished
178 |2 SUSANTA 2024-10- iﬁ(&gg}é};&\glﬂ&fﬁ\égow o
ABLAPL/31269/2024 KUMAR BARAL |17 ' )
6-RECEIPT SHOWING SERV.COPY TO
SOMANATH 2024-10-

179  |D-WP(C)/44173/2024 SATAPATHY 17 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI 2024-10-

180 | D-WP(C)/43655/2024 KESHARI BISWAL |17 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

181 D- SATYABRATA 2024-10- [11-NEAT,LEGIBLE ATTESTED

ABLAPL/30761/2024 | PANDA 17 ANNEXURES NOT FILED.
Page no . 16 not neat.
SUKANTA 2024-10- 0-RECEIPT SHOWING SERV.COPY TO

182 |D-WP(C)/44171/2024 KUMAR NAYAK 17 AG/CG/IT/CT/ETC.NOT FILED.

2)
6-RECEIPT SHOWING SERV.COPY TO
183 [D-WP(C)/43647/2024 PRATYUSHA 2024-10-1 A G/CGATICT/ETC.NOT FILED.
NAIDU 17
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
184 D- RAMESH 2024-10-14-NOT PROPERLY INDEXED.
ABLAPL/30731/2024 AGARWAL 17
Synopsis and date chart not mentioned in
index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KOUSIK ANANDA 2024-10-

185 |D-WP(C)/44174/2024 GURU 17 1.Date of order mentioned in the index and
petition under annex.4 not tally to annex.4 as
annexed.ii.Pagel4 not neat.

186 |2 DALIRANI 2024-10- g—g/Ecc(:}E/P;/TCST}/IEOTngESTSEI%SOPY ©

ABLAPL/31289/2024 BEHURAY 17 : :
6-RECEIPT SHOWING SERV.COPY TO
D- JUGALA 2024-10-
187 | ABLAPL/31302/2024 KISHORE PANDA |17 AG/CGIT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
188 D- PRAKASH 2024-10- [11-NEAT,LEGIBLE ATTESTED
ABLAPL/31367/2024 CHANDRA DASH |17 ANNEXURES NOT FILED.
Page no 12 not neat.
6-RECEIPT SHOWING SERV.COPY TO
SOUBHAGYA 2024-10-
189 |D-WP(C)/44178/2024 SUNDAR DAS 17 AG/CG/IT/CT/ETC.NOT FILED.
190 P JYOTIRANJAN  12024-10- f{(%/]%;%%%I;TCSTI}ST\ZIEgTSEIE\éSOPY o
CRLMC/30968/2024 |DEO 17 : :
o1 P PRAMOD KUMAR 2024-10- L1051 mior T CNOT FILED.
CRLMC/31068/2024 |JENA 17 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
D- SANJIB 2024-10- ’
192 | ABLAPL/31365/2024 MOHANTY 17 ANNEXURES NOT FILED.
Page no. 10 and 15 not properly scanned.Page
nos. 13 and 14 not neat.
6-RECEIPT SHOWING SERV.COPY TO
193 D- DILLIP KUMAR  |2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/31010/2024 |PANDA 17
PAGE NOS.23 and 28 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
194 |D-WP(C)/44182/2024 IéggISjIK ANANDA %(7)24_ 10-
Annex.4 has been typed instead annex.5 at
page 19.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
195 D- HIMANSHU 2024-10- [ AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/31304/2024 SEKHAR MISHRA |17
1. P.S. AND G.R. case nos. are not tally with
petn. and FIR. 2 Nomenclature not correct in
sl.4 of affidavit.
10-SUBJECT CODE NOT
UDIT NARAYAN 2024-10- FURNISHED/INCORRECTLY
196 |D-CMP/44212/2024 JENA 17 MENTIONED
- b s cuanoRapmeio £ RECEIPTSHONING SERVCOPYTO
CRLMP/31012/2024 |DASH 17 : :
6-RECEIPT SHOWING SERV.COPY TO
198 |D-WP(C)/44072/2024 GOPAL KRUSHNA2024-10- ) ) G/IT/CT/ETC NOT FILED.
NANDA 17
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- ANIMA KUMARI [2024-10- [10-SUBJECT CODE NOT
199 CRLMC/31073/2024 |DEI 17 FURNISHED/INCORRECTLY
MENTIONED
1.Annex-1 not attested.
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6-RECEIPT SHOWING SERV.COPY TO
200 D- RAGHUNATH 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/31332/2024 DASMOHAPATRA |17
1.L.T.I. of petitioner no.I is not attested.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
201 D- MANOJ KUMAR [2024-10-
CRLMP/31069/2024 |PANDA 17 1. PAGING OF INDEX,SYNOPSIS AND
DATE CHART BE OMITTED 2.PAGE NO.19
NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
- D- BASANTA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/31342/2024 KUMAR NAYAK |17 P . L
aragraphs in Declaration is not correctly
furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SUSHANTA 2024-10-
203 20-VERNACULAR CERTIFICATE NOT
CRLMC/31076/2024 [ KUMAR JOSHI 17 FURNISHED.
o DEETACKU e £ RECEITT SHOWNG SERVCOFYT0
ABLAPL/31333/2024 |SAHOO 17 . )
6-RECEIPT SHOWING SERV.COPY TO
205 D- RABI NARAYAN [2024-10- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/31334/2024 BEHERA 17
All the Annexures are not attested.
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 17-10-2024 (CASES FILED BEFORE 2024)

Sl Filing Case Number Advocate for Defects as per

no. Number Petioner/Caveator S.R.
OTHERS.
PRAYER OF
APPEAL &

1 ||FAO/423/2019 || FAO/423/2019 Mﬁé’?ﬁ‘ﬁ‘ﬁﬁ CERTIFICATE
NOT SIGNED
BY THE

ADVOCATE.






